(f) BSNL has to follow the prescribed procedures, rules and regulations issued by
various Government entities for Public Sector Undertakings (PSUs), which are more
cumbersome than the procedures followed by private operators. Also, BSHNL has to fulfill the
social objectives of the Government besides catering to the highly competitive business

requirements.
Tourist resorts in Kashmir Valley
*988. PROF. SAIF-UD-DIMN SOZ : Will the Minister of TOURISM be pleased to state:

(a) whether his Ministry is aware of the fact that there are scores of scenic beauties in

Kashmir Valley which need development as tourist resorts; and
(b) ifso, the action taken in this behalf?

THE MINISTER OF TOURISHM (KUMARI SELJA) : (a) and (b)) Yes, the Ministry of Tourism
is aware of the scenic beauties in Kashmir Valley. Development and promotion of tourism is
primarily undertaken by the State Governments/UTs. However, Ministry of Tourism provide
Central Financial Assistance (CFA) for tourism projects which are complete as per scheme
guidelines and identified in consultation with the State Government, subject to availahbility of

funds and inter-se-priority under various schemes.

Recognizing the tourism potential of Jammu and Kashmir, the Ministry has sanctioned Rs.
151.63 crores during Eleventh Plan Period under various schemes for development of tourism

infrastructure in the State.
Corruption in Mine Sector in Odisha
+*280. SHRI RUDRA NARAYAN PANY: Will the PRIME MINISTER be pleased to state:

(a) whether his Ministry has received any letter demanding enquiry by Central Bureau of

Investigation (CBI) into rampant corruption going on in mines in Odisha;

(b) whether his Ministry is aware of the fact that the entire State is agitated and

demanding CBI inquiry into the matter;

(c) whether the Ministry would take any step for a CBI inquiry into the matter keeping in

view the demand by the people of the State; and
(d) it so, the time by when the order for such an investigation would be given?

THE MINISTER OF STATE IN THE MINISTRY OF PERSOMNEL, PUBLIC GRIEVANCES AND
PENSIONS (SHRI PRITHVIRAJ CHAVAN) ¢ (a) to (d) Yes, Sir. References from the Ministry of
Mines and the Ministry of Home Affairs were received forwarding therewith requests from several

persons for independent investigation into alleged illegal mining in Odisha.

TOriginal notice of the question was received in Hindi.



